FORM LD-27
APPLICATION FOR DETERMINING ROYALTY
[section 40(2) rule 73(1)]

Layout-design No. in respect of which application is filed -
Name and address of the applicant
Name and address of the opposite party
Brief facts and grounds in support of royalty

Benefit accrued by performing or directing to be performed the acts referred to in clause (b) of sub-section (1) of section 18
in reSpect of above mentioned layout-design

Signature of the applicant
To
The Layout-Design Appellate Board



